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(ii) to carry out administrative and
technical control over the five Export
Inspection Agencies set up by the Cen-
tral Government, one each at Bombay,
Calcutta, Cochin, Delhi and Madras; and

(iii) to perform such other functions

as muy bhe assigned to it by or under the
Act.

2. The Council with its members drawn
from the various concerned Departments
as well as trade and the Commerce Secre-
tary as its Chairman, keeps the activities
of the Council and its Export Inspection
‘Agencies under constant review by holding
discussions/meetings periodically.

() Tl?e number of employees including
officers in the Export Inspection Council
as on date are:

Group ‘A’ .. 12
Group "B’ ) 8
Group *C’ co27
Group ‘D’ .. 4
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Payment of two months salary out of
gratuity to persons retired before
1st September, 1977

5374. SHRI R. L BHATIA: Will the-
Minister of FINANCE be pleased to state:

(a) whether it is a fact that the Central
Government Servants who retired before-
1st September, 1977 were subjected to the
payment of two month’s salary out of their
Gratuity in case of opting for family pen-
sion;

(b) whether it is a fact that such reco-
very of two months’ salary was stopped in
case of post—1st September, 1977 pen-
sioners;

(c) whether this disparity has hit hard
those pre-1st September, 1977 pensioners,.
who are still alive anq they had also been
deprived of the benefit of leave encash-
ment;

(d) whether Government  propose to-
consider the desirability of refunding the
amount of two month’s salary recovered
from the pensioners who retired during
the period from 1st January, 1973—the
date from which last Pay Commission re-
commendations were implemented—to-
31st August, 1977; and

(e) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SAWAI
SINGH SISODIA): (ay and (b). The
death-cum-retirement Gratuity of Central
Government employees who retired prior:
to 22nd September, 1977 was subject to a
deduction of two monthg emoluments or
Rs. 5,000, whichever was less, as contribu~
tion towards the grant of family pension,
As a result of the decision taken on the
recommendations of the National Council
(J.CM), the deduction of two months





